
COMMITTEE ON

absence of members FROM THE SITTINGS OF THE HOUSE 

( EIGHTH LOK SABHA )

NINTH REPORT 

( PRESENTED ON W  -8-1987)

1. the Chairman o f the Committee 0n Absence cf  Members 

from the s i t t in g s  o f the House, having been authorised by the 

Committee} present th is  th e ir  Ninth Report.

2. The Committee held a s i t t in g  on the 13th August,

1987*;

3. The Committee considered ap p lica tion s  fo r  l e ave

o f  absence from members. The recommendations o f the

Committee w ith respect to  these a p p lica tion s  are given in 

the Appendix.
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Sravana 2 2- »1909(Saka)

(CHAUDHARY RAM PRAKASH)
Chairman.

Committee on Absence o f  Members 
from the S itt in g s  o f  the House



appendix

(VIDE PARA 3 OF THE REPORT)

SI.;
No.,

»

Name o f Member who 
has applied fo r  
leave  o f absence

Period fo r  
which leave 
applied fo r

Reasons
fo r

leave

Period Remarks 
fo r  v.'hich 
leave of 
absence 
recommen­
ded

Shri S.S.Ramasamy 1 0 .3.;87 to I lln e s s *10.;3.;87
Padayachi t i l l  recovery to

7 . 5.587 =
- 59 days

2. Shri Udaisingrac 7.53.87 I lln e ss 26 .3 .87 Leave
Gaikwad to to from

12.-5.s87 1 2 .5 .:87 = 2.3.187 t 0
48 days 25,:3.;87 was 

granted 
vide
B ulletin  
Part I d t. 
27.3 , 87.

3. Dr. A* Kalanichi Three
months

I lln e s s 27.7.87 
to

28.8.87 = 
33 days

S itt in g s  
resumed on 
27 #7.i87.

I 4s— —i-s-ĥ arbhe i  K; 
-Ghavdo •

Shri K. V. Shankara 
Gowda

s*.
Shri Jujhar S inqh

-2 7 .7 .07-
'to'

2O ..0.-:87~

27.7.<87 
to  

18. 8,-87

7 .8 .8 7  
to 

21. 8.87

-To*
-attend- &th\ 
wgtitr

Demise
of
vvif e

25-xtey's J

27.7.87
to

18.8.87: 
23 days

7 .8 . 87 
to

21 .8 . 87 = 
15 days

Si tt in g s
resumed
on
27.7.87

*As per p ractice ,L eave  recommended fo r  59 days in the f i r s t  instance, 
ipay b£ granted.


